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é}%,vﬂkedfi% years, belonging to @QVW’”‘
big service and presently working as %R%Lo—ﬂjwﬁbv‘-—%@\‘

give hereln below the details of the assets (Immovable, movable, bank balance, etc.) of

Jrisu :
ﬁ r@?ﬁt 7 4If, my spouse and dependants*
As

Y e Datalls of movable assets
' {Assets In joint name Indicating the extent of joint ownership will also have to be

o) LA (0 fom Kumane, Prditae SimgA

&7, Bezeription Seif Bpouse | Dependant-1 | Dapandant-2 Dependant-3 |

y X E(Ln7 e Namo(s) |  Name Name Eic. Nome,__
()I 5
SN | | ‘

(il | Deposits In mc.;‘f\'gﬁ g
Banks, Financial & 3 s
Institutions And 10 000 / {60 _/;
MNon-Banking

Financial ?ﬁs 3 0_9.\1. h )

Companies

(ill} | Bonds,
Debentures and
Shares In —
companies

{iv) | Other financlal
institutions,

NSS, Postal o
Savings, LIC
Policies, etc

{v} | Motor Vehicles
:  {details of s Ho“:LQ'
make, etc.) ™Mo 7&0},9/(»_[ 6

{vh Jewe{lew (glve
-| details of -
weight and @eld—(ﬂﬁiﬁﬂgﬁ )

valug)

{wli) | Other assets,
such as values
of clalms /
intaresis

tiote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books In the case of non listed

companles shoufd be given.
* Dependant here means a persen substantialty dependent on the income of the

employee.
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[Note: Properties in joint ownership Indicating the extent of joint ownership will

~aiso have ta be Indicated]
8. | Bescription Seif | Spouse | Oependant-l Bependant-2 | Dependant-3
No, | | Name(S) Name Hame Etc, Nama
(i) | Agricultural Land " Fadhan,
- Location(s} R.Singh
- Survey number(s) ok J
- Extent (Total ’ [
measurement) ?:S P“J‘fx
-Current market valug ety ke " -
(i) | Non-Agrcultural Land | { . [} 4+~ i WWJ
 Locatlon(s) 57 lolakh
- Survey number(s) Chardali (3P) /
- Extent (Total s Socreca((ps o) HotakR !f
measurement) V3‘ ) q La ik tf i
~Current marker value | 2, mﬂk =
(i) | Bulldings (Commercial = Patne(Thabe)
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Location(s) Fa.ﬂm -
- Survey /door > othe el %:.‘Lu'c
P o R s
- nt (Tota L-=/04
measurement) Hom e ol [Fhs
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etc.
- Loeation(s) R ' K.' P,u‘ran*n’]_.
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(v) | Others (such as
| interest In property) | _
(2) 1 give herein below the details of my labilities / overdues to public financial

institutions and gavernment dues:-
[Note : Pizase glve separate detalls for each item)
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dealing with government
accommadation

&P

(b} dues Lo departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
glectricity




(d) dues to departments |
dealing with telephones S : 4 ek

(e) dues to departments
dealing with government
transport (Including

aircraft and helicoptars)

{f) Other dues, If any

(b} (D Income Tax including
surcharge [Also indicate F , ——
the assessment year upto Al Il

which Income Tax Return

flled. Glve also Permanent 951

Account Number (PAN)] Csc PS 1 ﬁ)
(i) Wealth Tax [Also
Indicate the assessment
year upto which Weaith
Tax return filgd,]

(i} Sales Tax [Only in
case of proprietary

business]

(iv) Property Tax
€. Personal Detail
G\PF/,fch/pmN No. [PTg ]{5 LA-1084]

Gender 5 !E (M/F)

Date of Birth Yo [OT2Z] L[S [F7 L] wommmwm

Class/Group s~ {NWE)/.

com lr,zum, oot alaks Ve AESomBIY]

(Full Name e.q. B.AS, -Bihar Administrative Sarvice,

6.5, 8.- Bihar Secretarlat Service etc.)

Home Districk i lubﬂﬁm\ |'{G(/‘m¢&£l»
I hereby declare that tha above details are true to the best of my
knowledge and belief,

Signature Sa’ﬂmwwlgi%ﬂ}
Name of Employes: S“"‘m Wman s @‘)SR,-

Place:.. KQAJCT‘—QL_, Deslgnatian: A%&é')f““\’ S A‘U‘O mw)—’g‘t\a;b\
pate:. .2 r Qi 102'% Depattmentdg-*g'\a’\'l’ua-’b\qb\‘f‘ ol
Nota: Please sign eacﬁ page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single sida)
in prescribed format.




